Claims as on 17th October, 2021
\ (Flling under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process

for Corporate Persons) Regulations, 2016

peos | IR AT e : o b aiee g yiiet ~|'claims Keceived | cla mitted | ¥ | deb g €5 are .
G bt o B L 0 B e ST 3 i e T IR IR 5. b 251 4 T«Nnﬁmaom. cured
India Printing Works India Printing House Operational 35,40,809 26,57,439 81.87 Unsecured admitted b
42 GD Ambekar Marg Creditor
Wadala, Mumbai 400031
—
?: Sanjay Vasant A3/6 & A3/1, Vimal Udhyog Operational 2,79,960 2,79,960 8.62 Unsecured admitted b
Gokhale Bhavan, Manirama, Nagarkar Marg, |Creditor
Mahim-400016
L ~ 1 1
m.SBE.:wa Aziz 14. Batul Aman , Tahoor Park, Near |Operational 3,08,634 3,08,634 9.51 Unsecured a admitted
Vista Residency, Indira Nagar , Creditor - ,
Nashik-422006 |
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TOTAL 41,29,403 32,46,033 100.00
* The Claims Submitted are been Accepeted based on the Information and Documents Submitted before IRP/RP and ~

also subject to verffication of books of accounts of Corporate Debtor.

Mr. Anish Gupta
IBBI/IPA-002/IP-N00285/2017- No;:cma)&v
(Interim Resolution Professional)

VIDYASAGAR LEARNING PRIVATE PE:,

(A Company under corporate insolvency resolution process by NCLT Order dated 17.08.2021)
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